o

BEFORE THE NATIONAL GREEN
TRIBUNAL(WEST ZONE)

Original Application No0.52/2023
IN THE MATTER OEF:
KRUNNAL NARAYAN GHARE
________ APPLICANT
V/s
PUNE MUNICIPAL CORPORATION
ANBP'OFHERS 8o ane e el v ats RESPONDENTS

Say on behalf of Respondent No.7 i.e. Bhugaon Gram Panchayat

is as under:

1. At the outset, Respondent says that the contents of the
application are not true and correct. There is no need to
respond to all the allegations in the application. All the
allegations in the application be considered to be denied by
the Respondent, wunless specifically admitted by the

Opponent hereinafter.
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The application filed by the Applicant is not true and
correct. The same is not legal and bonafide hence is liable to

be dismissed with heavy costs.

. WITHOUT PREJUDICE the Respondent says that the

Ramnadi should be Pollution free and due wastage water no
pollution should be caused to the Ramnadi and accordingly
following survey and steps were taken :

e The number of total families is 10017.

e The number of total families in Gavthan is 1229 and
the left in the Survey number’s total families are
8788.

e Indiviaul Sewerage Tanks are there.

» Small Sewerage Treatment Plants are there.

e That the Grampanchayat has issued notices about not
to throw/add/or give flow of wastage water in the
canals or Ramnadi.

e Grampanchayat had follow up with PMRDA, Mayor
and Commissioner of Pune Municipal Corporation,
Home Minister of Pune District, Opposition Party

Minister, Maharashtra State for sanction of land for

the substations, drainage line to Bhugaon to Pune
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Municipal Corporation, Roads to be sanctioned for
all the work mentioned above.

e Without prejudice specifically the Respondent states
that no wastage water of gavthan or wasti’s is /goes
into the Ramnadi.

e The fact is that the Sky Manas Lake Society’s S.T.P

treated water is left in the Ramnadi.

4. The Respondent says that the Grampanchayat is near to the
Pune city and therefore the population is increasing day by
day. That the Grampanchayat Bhugaon noticed that the S.T.P
plant is/would be necessary this Respondent has made
communication and has applied to PMRDA for making S.T.P.
plant and making land available for the Grampanchayat for
the S.T.P plant since the year 2018. The said applications are
annexed herewith which are dated 26/09/2018, 13/06/2019,

23/11/2023, 07/09/2021 and 04/03/2024.

. The Respondent says that accordingly this Respondent

i

Grampanchayat, Zilla Parishad, Pune Minicipal Corporation
and PMRDA had meeting on 05/04/2024 and the proposal of
the same is pending before the Hon'ble Collector and the

said work is in progress and process is going on.
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6. The Respondent says that this Respondent do not have land
and funds and therefore even after applying to the PMRDA
this Respondent is not in a better position to develop larger
S.T.P. plant. This Respondent has made provision of small
sewerage tanks and has taken effective remedies that water

pollution should not be done in the Ramnadi.

7. The Respondent says that the sewerage water or treated
water is left by the societies and the Sky Manas Lake
Society’s treated water is going in the Ramnadi, but till then
this Respondent Grampanchayat has diverted the same to
the Pune Municipal Corporation drainage line so that
Ramnadi is not polluted. That the drainage line of Pune
Municipal Corporation is nearby to the jurisdiction of this
Respondent and therefore this Respondent has applied to
the Pune Municipal Corporation that until the S.T.P. plant
is made for the Grampanchayat, till then the Grampanchayat
line be joined to the Pune Municipal Corporation drainage
line and accordingly application is made by this Respondent

through Zilla Parishad i.e.Respondent no. 6.

8. The Respondent says that accordingly the Pune Municipal

Corporation officers had visited the site and accordingly
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with some terms and conditions had recalled this

Respondent's say on 24/04/2024 for joining this
Respondent’s sewerage water to the Pune Municipal
Corporation’s S.T.P. plant. Accordingly this Respondent has
given their say and application along with terms and
conditions to the Pune Municipal Corporation on 02/05/2024
and the same work is in process of considering the joining of
drainage line of Grampanchayat to the S.T.P. plant of Pune
Municipal Corporation and if it ia allowed then the
sewerage treated water of the societies of situated within
the jurisdiction of this Respondent will not cause water

pollution and Ramnadi would be neat and clean.

The Respondent says that the availabie funds with this
Respondent are not sufficient and the expenses for Gutter
line or S.T.P plants are approx. 7 to 8 crores and the said
expenses amount is not available with the Grampamchayat.
The said Grampanchayat has also applied with PMRDA for
the same but the PMRDA is not positive and is negligible for

no reasons or explanations.

The Respondent says that no wastage or sewerage water of

the local residents or villagers is left out in the Ramnadi.
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That the Grampanchayat has made provisions of Sewerege
tanks in the Gavthan and Wasti’s(small group of houses)

and therefore no wastage water is left out in the Ramnadi.

The Respondent says that in the said Grampanchayat there
is Sky Manas residential project and the treated water of the
said Project is left in the Ramnadi by the said
Project/Society holders. That the Grampanchayat has from
time to time issued notices to the said Society for not
leaving the wastage/sewerage water in the Ramnadi but the
Society paid no heed and is irresponsible and negligent to
stop the sewerage water in the Ramnadi. The notices issued

to the said Society are annexed herewith separate list.

.The Respondent says that the Grampanchayat has claimed

for the funds for drainage line and other amenities from the

following Hon’ble Authorities:-

Pune Metropolitan Region Development
Authority(PMRDA),

e Mayor Of Pune Municipal Corporation,

e Commissioner of Pune Municipal Corporation,

e [Home Minister of Pune District,

e Opposition Parry Minister, Maharashtra State.
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The Respondent specifically says that at present the
Respondent Grampanchayat has made provisions for small
socities, Gavthan, small group of houses(Wasti) has
provided Sewerage tanks and therefore no water of this
Respondent Grampanchayat sewerage or wastage water is

left into the Ramnadi or any other canal or river.

The Respondent specifically states that the treated
water of Sky Manas Society is left into the river which is
adjacent to the river. The Grampanchayat has also given
notices to the said Society but it is irresponsible and
negligent and ignores any of the notices given by this

Respondent.

.The Respondent specifically denies that due to this

Respondent no adverse impacts to the flaura, fauna of the
river is caused or any of its connected water bodies are
river effected nor any health issues of the residents living
in the vicinity has arosed. The Respondent is not
discharging any untreated sewage into Ramnadi river and
has possibly taken maximum curative and preventive

measures to stop water pollution. The Respondent has
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18.

b

also taken effective remedies to stop the passing polluted

water in the Ramnadi.

The Respondent says that this Respondent is not into
violation of environmental laws and norms and is trying
its best to keep the surroundings and river neat and clean
away from water pollution and there is no harm to the

river because of this Respondent.

The Respondent states that the present admittedly as
mentioned in the application by the Applicant
Grampanchayat falls under PMRDA and the PMRDA even
after continuous follow up is not providing funds to the
Respondent to develop the better remedies for stopping
the water pollution and other developments. The PMRDA
gets 50% of revenue from the Zilla Parishad i.e.
Respondent No. 6, but then too PMRDA is negligible and
irresponsible to take care of this Respondent prayers for
providing funds and other developments for keeping the

jurisdiction neat and clean and free from water pollution.

The Respondent says that if the Hon’ble Tribunal is

pleased to dismiss the application no loss whatsoever
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nature shall be caused to the Applicant. Considering all
the above circumstances the application is liable to be

dismissed with heavy costs.

19.1t is, therefore, prayed that-
a) The application of the Applicant against this Respondent
be dismissed with costs.

b) Any other relief be granted in favor of this Respondent in

Ay

PUNE Respondcnt) no.7

DATED: 21/05/2024
o

or Respondent

the interest of justice.
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AFFIDAVIT

THE NATIONAL GREEN TRIBUNAL(WEST ZONE)

e
’

Original Application No0.52/2023
IN THE MATTER OF:
KRUNNAL NARAYAN GHARE
________ APPLICANT
V/s

PUNE MUNICIPAL CORPORATION
AND O THEEE R G R RESPONDENTS

I, MR. PRATAP TUKARAM MANE, Age: 56 years,
Occupation: Service, Address at: Mukum Post : Bhugaon,
Taluka : Mulshi, District: Pune the Gramvikas Officer

Bhugaon i.e. Respondent No. 7, do hereby take oath and

state on solemn affirmation that:

That the contents of paragraph no.l to 19(a) and (b) of
the reply of the application are true and correct to the
best information and knowledge and as per my
instructions the reply is drafted, I have read the
reply/say and it is as per the correct information

provided by me.
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Whatever stated herein above is true and correct to the best
of my knowledge, information and belief. The contents of the

’ reply/affidavit are explained to me in Marathi by my
advocate. In witness wherelof, I have signed hereunder on
this 20th day of May, 2024 at Pune.

Affiant
(MR. PRATAP TUKARAM MANE)

[ Know the Affiant

\ Q ' 2 0 YAY 2024
N BEFORE ME

Advocate
(¢

—

R Ed P S
uomeévr.gs

— INDIA
Noted & Registered

i  REGD Ko 18040

e ‘

)& |Atsr.No $S4/2024 _
E .
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BEFORE THE NATIONAL GREEN TRIBUNAL (WEST

ZONE)

Original Application No: 52/2023.

KRUNNAL NARAYAN GHARE

APPLICANT

V/s

PUNE MUNICIPAL CORPORATION

AND OTHERS RESPONDENTS

List of documents on behalf of the Respondent No.7 is as

under: -

Sr. DOCUMENTS DATE TYPE

No OF

COPY

1. Grampanchayat Bhugaon letter to Hon. 26.09.2018 Xerox
Group Development officer

2. Grampanchayat Bhugaon letter to 13.06.2019 Xerox
PMRDA

3. Grampanchayat Bhugaon to PMRDA 09.09.2021 Xerox

4. Grampanchayat Bhugaon letter to 23.11.2023 Xerox
PMRDA

5. Zilla Parishad to Pune Municipal 04.03.2024 Xerox

Corporation
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6. |Grampanchayat Bhugaon to Pune 04.03.2024 Xerox
Municipal corporation
7. |Grampanchayat Bhugaon to PMRDA 04.03.2024 Xerox
8. Grampanchayat Bhugaon to Zilha 22.04.2024 Xerox
Parishad
9. Pune Municipal corporation to Zilha 24.04.2024 Xerox
Parishad
10. |Grampanchayat Bhugaon to Pune 30.4.2024 Xerox
Municipal Corportion
11. |Zilha Parishad to P.M.C. 02.05.2024 Xerox
12. |Grampanchayat Bhugaon to P.M.C. 02.05.2024 Xerox
13. |Grampanchayat Bhugaon to PMRDA 02.05.2024 Xerox
14. |Minutes of the meeting regarding | 05.04.2024 Xerox
administration of Sewage water sent
in Ram River.
Place-Pune
Respondent

Date -21/05/2024 ‘3@(

Advoc te for Respondent
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GRAMPANCHAYAT BHUGAON
At Po. Bhugaon, Tal. Mulshi, Dist. Pune - 412115
Email ID- grampanchayat.bhugaon2013@gmail.com
Mr. Pratap Tukaram Mane Mr. Somnath Trimbak Navle
(Village Development Officer) (Administrator)
Grampanchayat Bhugaon
O. No. 256/18
Date: 26/09/18
To,
Hon. Group Development Officer (U grade),
Panchayat Samiti, Mulshi, (Paud)
through
Hon. Municipal Commissioner, &
Chief Executive Officer, Pune
Pune Metropolitan Region Development Authority.
Pune.
Sub:- Regarding getting Government land (Aminity space in the possession
of PMRDA) for cubic trash & sewage water administration.
FOR
Ref:- 1) As per suggestions given by Hon. M.K.A.S.G. Pune on 08.06.2018
2) As per suggestions given by Hon. Asst. M.K.A.S.G. (P.P.S.) Pune
on 03.06.18
3) As per suggestions given in the meeting of Panchayat Samiti
on 07.09.18.

Sir,

With reference to above subject it is requested that you have given
construction permissions on large scale at Grampanchayat Bhugaon, Tal.
Mulshi, Dist. Pune. According to your permissions, about 3000 to 4000
flats are constructed in this area. In next 2 years, about 10000 flats will be
constructed. Due to this civil population has been increased on large scale,
and hence we are facing problems of infrastructural facilities such as roads,
water, cubic trash, sewage water. And it is become impossible to provide
these infrastructural facilities through Grampanchayat.

Sd/- Clerk
Metroplitan Planner (V.P.)
P. M. R. D. A., Pune
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GRAMPANCHAYAT BHUGAON
At Po. Bhugaon, Tal. Mulshi, Dist. Pune - 412115
Email ID- grampanchayat.bhugaon2013@gmail.com
Mr. Pratap Tukaram Mane Mr. Somnath Trimbak Navle
(Village Development Officer) (Administrator)

Grampanchayat Bhugaon
O. No. 55/19
Date: 13/06/19

To,

Hon. Commissioner saheb,

& Chief Executive Officer saheb,

Pune Metropolitan Region Development Authority.

Pune.

Sub:- Regarding funds to be made available for development works.
Ref:- As per Grampanchayat monthly meeting dt. 04/06/2019.
Sir,

With reference to above subject it is requested that, as the village
Mouje Bhugaon is situated near to P.M.C. boundary, population is growing
very fast. At present population of the Grampanchayat is about 20 to 25
thousand. Due to increasing population Grampanchayat is facing financial
pressure for creating infrastructural facilities. You are giving permissions
to construct new housing projects, and thereby you have collected crores
of rupees on account of Development fund. At present construction of
about 3 to 4 thousand flats have been completed in Grampanchayat area.
Hence it is necessary to complete works of infrastructural facilities as

mentioned below.

S.No. Name of work Place of work Approx. cost
1) Underground gutters Pazar talao to PMC 2 crores

boundary |
2) Sewage Treatment Plant Ram river, near 2 crores ‘

PMC boundary




Connecting roads/internal  In G. P. boundary 2 crores

roads and colonies

Cubic trash administration Aminity spaces in 1 crore
& garbage vehicle in your possession

2 tractors/with trolly

Making 10" DI pipe line Lavale river to G.P. 3 crores

from Lavle(Mula river)

It is requested that proper co-operation may be extended urgently

for providing infrastrucural facilities.

Sd/- Sd/-
Clerk Village Development Officer
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GRAMPANCHAYAT BHUGAON
At Po. Bhugaon, Tal. Mulshi, Dist. Pune - 412115
Email ID- grampanchayat.bhugaon2013@gmail.com

Mr. Pratap Tukaram Mane Mr. Somnath Trimbak Navle

(Village Development Officer) (Administrator)
Grampanchayat Bhugaon
0. No. 902/2021
Date: 09/09/2021

To,

Hon. Commissioner saheb,

& Chief Executive Officer saheb,

Pune Metropolitan Region Development Authority.

Pune.

Sub:- Regarding land reservation for overall development of the villages
situated in the area of Pune Metropolitan Region Development
Authority, for the purpose of providing Infrastructural facilities.

Ref:- Letter O. No. JiP/S.B.M./ME/PMRDA/SLWM/Jaga 925/2021 from
Hon. President/Chief Executive Officer, Z. P. Pune.

Sir,

In respect to the above subject, an objection is herewith submitted
that Grampanchayat Bhugaon is in the area of Pune Metropolitan Region
Development Authority. Bhugaon village is biggest village in the West side
of Pune Municipal Corporation’s boundary. Kolad National Highway is going
through the village and Mumbai Bangalore High Way is very near to this
village, hence expansion speed of civil population is very high. At present
population of this village is about 30 to 40 thousand. And in future (within
5 to 10 years) the population of Bhugaon will be more than 1 lakh.

Due to increase of civilization, problems of cubic trash and sewage
water is increasing day by day. And there is no place available in the
boundary of Grampanchayat Bhugaon for solving this problems. Hence
reserved land is necessary for providing infrastructural facilities, for overall
development of the village. Correspondance has been done, from time to
time, for reserving following lands, owned by P.M.R.D.A., for providing
infrastructural facilities.

S.No. Regarding Infrastructural facilities Approx.required area

i 18 Administrative Building 11 R.

7.8 Water treatment plant 17 R.



630

3 Sewate treatment plant 16 R.
- Masan land/shed/development 16 R.
5. Grampanchayat office 10 R.
6. Social auditorium/meeting hall 10 R.
7 Playing ground/Entertainment centre 24 R.
8 Parking place 10 R.
9. Courtyard shelter 10 R.
10 Library 5R.

11 Zilla Parishad school 30 R.
12 Primary Health centre, sub centre 10 R.
13 Funeral rites place 16 R.
14 Water tank 17 R.
15 Cubic trash administration 43 R.
16 Bus stop/ST stop 5R.

00 0 O 0 € 0 0 G 0 0 0 0 D D 0 S 0 8 5 Y - - - - - - - .

Hence it is requested that, places in the lands owned by P. M. R. D.
A. (amenity spaces) may be reserved in the new plans to be prepared for
the year 2021/22 under Pune Development Authority, for overall development
of the Grampanchayat and for providing infrastructure civil facilities, as
mentioned in the statement.
Note :- Xerox copies of correspondence done by Grampanchayat, from time
to time, are enclosed herewith.
1) Date : 26//2018 (2) Date 13/6/2019 (3) Date : 20/12/2019
4) Date 4/03/2020, (5) Date 18/5/2021.

Sd/- Sd/-
Vill. Dev. Officer = Administrator
Grampanchayat Bhugaon,Tal.Mulshi, Dist. Pune
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GRAMPANCHAYAT BHUGAON
At Po. Bhugaon, Tal. Mulshi, Dist. Pune - 412115
Email ID- grampanchayat.bhugaon2013@gmail.com
Mr. Pratap Tukaram Mane Mr. Somnath Trimbak Navle
(Village Development Officer) (Administrator)
Grampanchayat Bhugaon
O. No. 386/2023
Date: 23/11/2023
To,
Hon. Commissioner saheb,
& Chief Executive Officer saheb,
Pune Metropolitan Region Development Authority.
Pune.
Sub:- Regarding availing facility of Sewage Treatment Plant in
Pune Metropolitan Region Development Authority area.
Sir,

In respect to the above subject it is requested that Grampanchayat
Bhugaon is near to PMC area, hence there is vast civilization. At present
the population of Grampanchayat is about fourty thousand. At present is
very necessary for the Grampanchayat to erect Sewage Treatment Plant.
As there is no big S. T. P. plant in grampanchayat boundary, sewage water
is directly sent into Ram river. Due to this pollution, a suit has been filed
in Green Tribunal, hence correspondence regarding stopping the flow of
sewage water in to the boundary of PMC through Grampanchayat Bhugaon,
has been done previously.

As Grampanchayat’s financial position at present is not competent
for erecting S. T.P., hence it is requested that the work of erecting S. T. P.
and work of closed gutters may be provided through you under Infrastructural
Facility scheme.

Sd/- Sd/-
Vill. Dev. Officer = Administrator
Grampanchayat Bhugaon,Tal.Mulshi, Dist. Pune
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ZILLA PARISHAD, PUNE
District Water & Cleaning Mission Cell
Swachha Bharat Mission
New Z.P. Building, Dr. Babasaheb Ambedkar Road, Pune-01

O.No. Z.P./SBM/ME/PMC/LWM/167/2024 Date: 04/03/2024
To,

Hon. Commissioner saheb,

Municipal Corporation, Pune.

Sub:- Regarding connecting sewage water lines of villages near Pune

Municipal Corporation’s boundary to PMC sewage water lines.

Ref:- Letter O. No. 34/2024 dt. 02.02.2024 from Sarpanch & Village

Development Officer, Grampanchayat Bhugaon, Tal. Mulshi.

Sir,

With reference to above subject, complaints are being received that
sewage water, without making any treatment, is being sent in Ram River,
as there is no sewage administration in Grampanchayat Bhugaon, Tal.
Mulshi.

At present, under Swachha Bharat Mission (Vi) action of doing sewage
administration on village level, and making survey of all villages, preparing
detailed DPR, preparing budgets, presenting the same, taking technical
approval, taking administrative approval & issuing work start orders, and
giving technical consultation and giving help, and preparing panels of
contractors, NGO's/technical consultation institutions and getting village
DPR and budgets.

At present sewage water, without making any treatment, is being
sent in Ram River, as there is no sewage administration in Grampanchayat
Bhugaon, Tal. Mulshi. Under Swachha Bharat Mission a project will be
implemented very soon in the said village. But till the time of starting
sewage treatment project under Swachha Bharat Mission, sewage water of
the village has been brought upto PMC boundary by closed gutters.

Hence it is requested that PMC sewage water line may be connected
to the closed gutters of the village Grampanchayat Bhugaon, Taluka Mulshi,
for making further treatment.

Yours faithfully,

Sd/-
Ramesh Chavan(B.P.S.)
Chief Executive Officer,
Zilla Parishad, Pune.
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PANCHAYAT SAMITI MULSHI, PAUD
GRAMPANCHAYAT DIVISION
Email ID- bdomulshi2013@gmail.com
O. No. PC/S.B.M./304/2024 Date - 4/3/2024
To,
Hon. Commissioner,
Municipal Corporation, Pune.

Sub:- Regarding getting permission for connecting sewage line of
Grampanchayat Bhugaon, Tal. Mulshi, Dist. Pune to the drainage
line of PMC.

Ref:- Letter No. 53/2024 dated 26.02.2024 of Grampanchayat Bhugaon.

Sir,

With reference to above subject, Grampanchayat Bhugaon is near to
the boundary of Bavdhan and Pune Municipal Corporation’s drainage line is
very near to Grampanchayat’s boundary. At present Grampanchayat is
doing efforts for erecting Sewage Treatment Plant. Some waste wager from
grampanchayat’s boundary is going in to Ram River.

In this respect, Adv. Kunal Ghare has filed a case in Green Tribunal
against PMC, Zilla Parishad, Pune & Grampanchayat Bhugaon, for polluting
the river by sending sewage water in Ram River. Hence it is requested that
till the erection of sewage treatment plant by Grampanchayat, permission
for connecting drainage line of Grampanchayat to the drainge line of PMC
may be given.

Yours faithfully,
Sd/-
(S. P. Bhagwat)
Block Development Officer(U.S.)
Panchayat Samiti Mulshi,Paud
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PANCHAYAT SAMITI MULSHI, PAUD
GRAMPANCHAYAT DIVISION
Email ID- bdomulshi2013@gmail.com
O. No. PC/S.B.M./305/2024 Date - 4/3/2024
To,
Hon. Commissioner,
P. M. R. D. A., Pune.

Sub:- Regarding getting land in Ram river bank for erection of Sewage

treatment plant of Grampanchayat Bhugaon, Tal. Mulshi, Dist.Pune
Ref:- Letter No. 54/2024 dated 26.02.2024 of Grampanchayat Bhugaon.
Sir,

With reference to above subject it is informed that Grampanchayat
Bhugaon is not having own place for erecting sewage treatent plant, hence
such plant cannot be erected. Correspondence in this respect was also
done previously. In this respect, Adv. Kunal Ghare has filed a case in
Green Tribunal against PMC, Zilla Parishad, Pune & Grampanchayat Bhugaon,
for polluting the river by sending sewage water in Ram River. If arrangement
of place will be done by you, Grampanchayat can erect sewage treatment
plant by it’s own funds and by other resources.

Your co-operation in this respect is expected, because P.M.R.D.A. is
getting half share of grant of Grampanchayat Stamp Duty. Hence it is
requested that some place near bridge in Ram river bank and some funds
may be given.

Yours faithfully,
Sd/-
(S. P. Bhagwat)
Block Development Officer(U.S.)
Panchayat Samiti Mulshi,Paud
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PANCHAYAT SAMITI MULSHI, PAUD
GRAMPANCHAYAT DIVISION
Email ID- bdomulshi2013@gmail.com

O. No. PC/PCha/Vashi/431/2024 Date - 22/4/2024
To,
Hon. Chief Executive Officer,
Zilla Parishad,
Pune.
Sub:- Regarding getting land for Sewage Treatment Plant (S.T.P.)

of Grampanchayat Bhugaon.
Ref:- Proposal O. No. 105/2024 dt. 08.04.2024 from Grampanchayat

Bhugaon, Tal. Mulshi.

Sir,

With reference to above subject, Adv. Kunal Ghare had filed a suit at
Green Tribunal against P.M.R.D.A., PMC, Zilla Parishad, Pune &
Grampanchayat Bhugaon & Bhukum, for making water contamination of
Ram River by sending waste water in Ram River. In this connection meetings
were arranged in P.M.R.D.A., PMC, & Grampanchayat.

At present there is no place available with Grampanchayat for Sewage
Treatemnt Plant. By making geographical study P.M.R.D.A. has reserved
land at S. No. 315/1/2/3/4 of Mouje Bhugaon, Tal. Mulshi, Dist. Pune, for
Sewage Treatment Plant. The said place is useful for Grampanchayat. If
Sewage Treatment Plant will be erected on this place, there will not be any
problem for further 30 years (approx.) At present population of
Grampanchayat Bhugaon is more than thirty thousand.

It is necessary to erect Sewage Treatment Plant of 2 M.L.D. per day.
Hence it is submitted that one acre land situated at S. No. 315/1/2/3/4/5
may be given to Grampanchayat through Hon. Collector.

Yours faithfully,
Sd/-
(S. P. Bhagwat)
Block Development Officer(U.S.)
Panchayat Samiti Mulshi,Paud
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Sewage Maintenance & Repairing Dept.
Pune Municipal Corporation
O. No. 169
Date : 24/4/2024
To,
Hon. Chief Executive Officer,
Zilla Parishad, Pune.
Sub:- Regarding connecting waste water line of Bhugaon, which is outside
of Pune Municipal Corporation’s boundry, to the waste water line of
PMC.

Ref:-1) Your office letter O. No. Z.P./SwaBhami/ME/PMC/LWM/167/2024
dated 04.03.2024
2) Land inspection by Hon. Addl. Municipal Commissioner (E)
on 02.04.2024
3) Collective meeting dt. 05.04.2024
4) Meeting held on 24.04.2024 in the office of Add. Municipal

Commissioner (E)

It has been noticed that waste water lines in the boundry of Bhugaon
& Bhukum Grampanchayat (Paud road) has been sent in Ram River. Hence
waste water, without making any treatment, is mixing on large scale at the
said spot in the boundry of Pune Municipal Corporation. The said waste
water further flows from Bavdhan (Bud.) & Bavdhan (Khu.) from Ram River
and further mixing in Pashan lake. Water of Ram river and under water
resources are becoming polluted due to this waste water which is coming
from Bhukum and boundry of Bhukum Grampanchayat. This is dangerous
from the hygenic point of citizens. Hence complaints for stopping this
waste water in Ram River has been received by PMC.

With reference to above subject, letter No. 1, as referred above, has
been received by this office requesting that ™ waste wager of Grampanchayat
Bhugaon, Tal. Mulshi, may be connected to closed gutters of PMC, for doing
further treatment on the same.” In this connection, inspection of the land

has been done by Hon. Add. Municipal Commissioner (E) on 02.04.2024.




)

Similarly, in the meeting, referred above in ref. No. 4, Hon. Add. Municipal
Commissioner (E) has given orders to submit a proposal for temporary
connecting sewage line of Grampanchayat Bhugaon, Tal. Mulshi, to sewage
line of PMC.
But it is necessary to get explaination about following points.
i 52 Sewage line of Grampanchayat Bhugaon, Tal. Mulshi near the boundry
of Pune Municipal Corporation is to be connected to Sewage line of PMC, by
own expenses.
2% Clear cut proposal about the exact time for which said sewage line
will be connected, should be sent.
3. PMC has to make the expenses for treatment to be done on the
waste water coming from the said sewage line.
4, Proposal for acquisition of the required land for STP, as decided in
the collective meeting with P.M.R.D.A., shall be sent to Hon. Collector,
through P.M.R.D.A.
5. It should be informed to PMC that who much time is required for
getting the said place, construction of S.T.P. and for starting the same.
Hence, detailed report on the above points shall be submitted to
Hon. Commissioner, Pune Municipal Corporation. So that the action of
getting required permission to the said proposal by Hon. Commissioner,
Pune Municipal Corporation can be taken.
Sd/-
Dinkar Gojare
Suprintendent Engineer
Sewage Maintenance & Repairing
Pune Municipal Corporation
Copy to :- 1) Hon. Addl. Municipal Commissioner (E),

Pune Municipal Corporation.
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GRAMPANCHAYAT BHUGAON
At Po. Bhugaon, Tal. Mulshi, Dist. Pune - 412115
Email ID- grampanchayat.bhugaon2013@gmail.com
Mr. Pratap Tukaram Mane Mr. Somnath Trimbak Navle
(Village Development Officer) (Administrator)
Grampanchayat Bhugaon
O. No. 116/2024
Date: 30/4/2024
To,
Hon. Commissioner saheb,
Pune Municipal Corporation,
Pune.
through :
Hon. Block Development Officer Saheb (U.S.)
Panchayat Samiti Mulshi
Sub:- Regarding connecting waste water line of Bhugaon to Waste
water line of PMC.
Ref:- Letter O. No. 169 dt. 24.04.2024 of Sewage Maintenance &
Repairing Dept., PMC.
Sir,

In respect to the above subject we are submitting a proposal that,
as the waste water of Grampanchayat Bhugaon boundry is mixing in Ram
River, hence Grampanchayat had done correspondence through Hon. Chief
Executive Officer, Z. P. Pune for connecting waste water line of village
Bhugaon to the closed gutter of PMC, till the ompletion of Sewage Treatment
Plant of Grampanchayat. In this respect, according to your letter, you had
asked some explanation. We are submitting the same hereunder.

1) The expenses for connecting Sewage line, which is close to the
boundary, of Grampanchayat Bhugaon, Tal. Mulshi, Dist. Pune, may be
done by PMC. Grampanchayat will pay the same from Village funds.

2)  The said S.T.P. will be erected within one year from the date of
getting land from Hon. Collector saheb, Pune. Till that time, consent may
be given for connecting the sewage line.

3) A permission has been given to make expenses of purification of
waste water coming through the said sewage line from Village funds.

Above points are acceptable to Grampanchayat and it is requested
that a permission may be given for connecting sewage line.

Sd/- Sd/-
Vill. Dev. Officer = Administrator
Grampanchayat Bhugaon,Tal.Mulshi, Dist. Pune




G4

e afa?ﬁagasszﬁ, g, % a %

Email ID- bdomulshi2013@gmai.com

SiTes dar/da/asit/aoc /2028
afd,

f@etias - 02/0t9/2098

LTS 31,
9l FgToTeTe UTfoiesr,
qu.
faw - 3]3T1d STTae HISUTOT YOI aferarel aFt=aroft arfesiter s7=0)
GIGIH

@i 1) FTCHoTHTIOT R3TeA o gaadt faataT ot averar 31m5169,

f@.24/04/2024 I w1,
2) am%mmﬁnwgmasmwuﬁﬁwﬂa
S1..116/f%.30/04/2024

-

eI,
m,aaﬁa%amawﬁmmavpmﬁwﬁmmwm%mﬁwr

%mmgﬁmwm%wammmmwﬁ%ﬁmm

|
BIATEATS FTTONBS 312 Bt ATz,
Fraer fasaryg
b
(TH.dt A1e1aq)
| V 31 faerer sttt (3.41)
Al Fyesefdts

%—W.@@WH@W,@%@TW%,@W a gieg &7
BIATERAS AiderT @=e, 98 SR
P e

by
gf@%amvz/




L8

PANCHAYAT SAMITI MULSHI, PAUD
GRAMPANCHAYAT DIVISION
Email ID- bdomulshi2013@gmail.com
O. No. PC/PCha/Vashi/308/2024 Date - 02/05/2024
To,
Hon. Commissioner saheb,
Pune Municipal Corporation,
Pune.
Sub:- Regarding connecting sewage water line of Bhugaon village to the
sewage water line of PMC.
Ref:- 1) Letter O. No. 169 dt. 24.04.2024 of Sewage Maintenance &
Repairing Dept., PMC.
2) Letter O. No. 116/ dt. 30/04/2024 of Village Development
Officer & Administrator Grampanchayat Bhugaon.
Sir,

With reference to above subject, Grampanchayat Bhugaon had done
correspondence, through Hon. Chief Executive Officer, Zilla Parishad, Pune,
for connecting sewage water line to closed gutter till the completion of
Grampanchayat Sewage Treatment Project, by PMC, because waste water
of Grampanchayat’s boundry is mixing in Ram River. In this connection
explaination of points raised by you has been received from Grampanchayat
Bhugaon. The same is enclosed herewith and send to you for making
further proper actions.

Yours faithfully,
Sd/-
(S. P. Bhagwat)
Block Development Officer(U.S.)
Panchayat Samiti Mulshi,Paud
Copy to : Hon. Chief Executive Officer, Pune Zilla Parishad
humbly submitted for information and further proper action.
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PANCHAYAT SAMITI MULSHI, PAUD
GRAMPANCHAYAT DIVISION
Email ID- bdomulshi2013@gmail.com
O. No. PC/PCha/Vashi/308/2024 Date - 02/05/2024
To,
Hon. Commissioner saheb,
Pune Municipal Corporation,
Pune.
Sub:- Regarding connecting sewage water line of Bhugaon village to the
sewage water line of PMC.
Ref:- 1) Letter O. No. 169 dt. 24.04.2024 of Sewage Maintenance &
Repairing Dept., PMC.
2) Letter O. No. 116/ dt. 30/04/2024 of Village Development
Officer & Administrator Grampanchayat Bhugaon.
Sir,

With reference to above subject, Grampanchayat Bhugaon had done
correspondence, through Hon. Chief Executive Officer, Zilla Parishad, Pune,
for connecting sewage water line to closed gutter till the completion of
Grampanchayat Sewage Treatment Project, by PMC, because waste water
of Grampanchayat’s boundry is mixing in Ram River. In this connection
explaination of points raised by you has been received from Grampanchayat
Bhugaon. The same is enclosed herewith and send to you for making
further proper actions.

Yours faithfully,
Sd/-
(S. P. Bhagwat)
Block Development Officer(U.S.)
Panchayat Samiti Mulshi,Paud

Copy to : Hon. Chief Executive Officer, Pune Zilla Parishad
humbly submitted for information and further proper action.
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PANCHAYAT SAMITI MULSHI, PAUD
GRAMPANCHAYAT DIVISION
Email ID- bdomulshi2013@gmail.com

O. No. PC/PCha/Vashi/307/2024 Date - 02/05/2024
16,

Hon. Commissioner,

Pune Metropolitan Region Development Authority.

Sub:- Regarding getting one acre land situated at Sr. No. 513/1/2/3/4/5
Grampanchayat Bhugaon, Tal. Mulshi, Dist. Pune, which is reserved
through you.
of Grampanchayat Bhugaon.

Ref:- Letter O. No. 114/25.04. by Village Development Officer &
Administrator Grampanchayat Bhugaon.

Sir,

With reference to above subject, Grampanchayat Bhugaon has
informed by it's above referred letter that- Adv. Kunal Ghare had filed a
suit at Green Tribunal against P.M.R.D.A., PMC, Zilla Parishad, Pune &
Grampanchayat Bhugaon & Bhukum, for making water pollution of Ram
River by sending waste water in Ram River. In this connection meetings
were arranged in P.M.R.D.A., PMC, & Grampanchayat.

At present there is no place available with Grampanchayat for Sewage
Treatemnt Plant. P.M.R.D.A. has reserved land at S. No. 315/1/2/3/4 of
Mouje Bhugaon, Tal. Mulshi, Dist. Pune, for Sewage Treatment Plant. The
Grampanchayat has submitted a demand to Hon. Collector for getting
place in the said land for erecting STP.

As the said land is geographically proper for STP, it is requested that
a recommendation for getting the said land may be send to Hon. Collector
through you.

Yours faithfully,
Sd/-
(S. P. Bhagwat)
Block Development Officer(U.S.)
Panchayat Samiti Mulshi,Paud

Copy to : Hon. Chief Executive Officer, Pune Zilla Parishad
humbly submitted for information and further proper action.




